Annexure 4

Name of the corporate debtor: Renaissance Corporation Limited - In Liquidation

Date of commencement of liquidation: 18 October 2022 (order published/received on 21st November 2022)

List of stakeholders as on: 21st January,2023
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1 |High Grade Industries {India) Pvt Ltd = 20.12.2022 12,121,614 12,121,614 Operational - NA - 0.40% - = - -
2 |latson Power Pvt Ltd - 22.12.2022 25,482,017 25,482,017 QOperational = NA - 0.70% g = s 5 =
37,603,631 37,603,631 - - 1.10% = = - %




